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Mr, Speaker: Nothing specific can
arise out of an unspecific question.

Shri Tangamani: I want to ask
about a specific locality.

Mr. Speaker: The hon. Member will
write to the Minister,,

Shri Tangamani: I want to know
whether the hon. Minister has given
up the scheme of afforestation round
Delhi.

Shri Mohiuddin: I have stated in my
reply that deforestation may some-
times affect the temperature and
humidity of the immediate locality.
The statement, by implication, means
that afforestation does sometimes affect
the immediate temperature and humi-
dity of the locality.

Mr. Speaker: He wants to know
whether, so far as Delhi is *concerned,
there is a proposal for afforestation
round about Delhi. That 1s all.

Shri Mohiuddin: That is perhaps for
the Ministry of Agriculture to say.
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Punctuality of Trains
1
shri Harish Chandra Mathur:
Shri Rameshwar Tantia:
*806. | Pandit D. N, Tiwary:
shri Ilem Barua:
sShri Rajendra Singh:
| Shri Daljit Singh:
Wil the Mimister of Railways be
pleased to state:
(a) whether punctuality in the run-
mng of train  considerably deterio-
rated daring the last four months;

(b) if so, what are the causes;

(¢) whether a statement indicating
punctuality performance on each zone
and particularly of trains leaving and
arriving at Delhi will be laid on the
Table; and
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{d) the steps taken or proposed to
be taken to promote punctuality in
the running of trains?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) There
has been some deterioration in punc-
tuality performance.

(b) to (d) A statement is laid on
the Table of the Lok Sabha. {See
Appendix 111, annexure No. 126.)

Shri Harish Chandra Mathur: To
what extent is it true that the execu-
tive officers in charge of enforcing
punctuabity exercise little or no con-
trol over their subordinates? May I
know if anything 1s being done in this
matter to see that there is effective
control?

Shri Shahnawaz Khan: That impres-
sion, I think, 1s not entirely correct.
The officers responsible do exercise
proper vigilance. But, there are
certain factors which are beyond their
control, such as very severe summer
conditions, salinity in the water. There
are certain conditions which are
bevond their control. Nevertheless,
special efforts are being made to im-
prove punctuality.

Shri Harish Chandra Mathur: May
1 know whether this question of
mmproving the punctual running of
trains wac discussed at the General
Managers’ meeting last week and the
nature of the effective drive which
the Government proposes to adopt to
enforce punctuahty?

Shri Shahnawaz Khan: Yes, Sir,
This pomnt was very specifically dis-
cussed  and  the General Managers
wore asked fo laangh a very special
drive to improve punctuality. .

Shri Harish Chandra Mathur: The
other haif of my question has not been
answercd.  What iy the nature of the
cffective drive which they are going
to launch.

Shri Shahnawaz Khan: The Rail-
ways send their figures about punctual
running of tramns to the Railway
Board. The Railway Board exercise
a very close watch over the running
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of {rains. Wherever we find that
there is some deterioration, the
General Manager is specially warned
about it. The Genersl Manager is
taking similar steps in the Railways.
Special officers are deputed to travet
in the trains which are running un-
punctually and these officers attempt
to wipe out the delays and improve
the performance.

Shri T. B. Vittal Rao: I find from
the statement that the very steps that
have been taken in the previous years
are being taken and the punctuality
performance has not improved. May
I know the reason why the punctuality
performance in the Central Zone is
the lowest?

An Hon. Member: Where there is
no salinity.

Shri Shahnawar Khan: The hon
Member is fully aware of the great
shortage of water that 1s experienced
on the Central Railway.

Shri T. B. Vittal Rao: May I know
why the Howrah-Hyderabad Express
always runs late by about five to six
hours every day.

Mr. Speaker: These are individual
cases, and hon. Members will bring
these to the notice of the Munister.

S8hri T. B. Vittal Rao: I have
specially brought this to his notice. I
have written to him about four or
filve months ago.

Mr. Speaker: Hon. Members give
suggestions, and all that Government
could say is that they have to deal
with human material. Of course, the
human mater:ial is the employees of
the Gevernment, but they are all in
the hands of other political parties.
That also has to be understood. Now,
there are persons who are amenable
more to non-officials than to officials.
These are all the troubles that Gov-
ernment have undergone, and, there-
fore, they say that they are doing
their best. Are we to decide this
matter here?

The hon. Member Shri Harish
Chandra Mathur asked the question
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whether there was sufficient control
over the subordinates, Naturally, the
Government would not say that there
is no control over the subordinates,
whether the control is there or mot.
That is why they have sent inspectof®
to check it up from time to time, and
to find out why they are slowing
down. There may be natural causes
like salinity of water etc. These are
all varlous things that hon, Members
can take up at the time of the Rail-
way Budget. Also, whoever travels
in the train must tell the guard, no,
no, this is not the way, hereafter. we
would not help you. Now, the orga-
nisations are there; the trade unions
are there, and various others also.
They must also co-operate, so far as
this matter is concerned. This is a
general matter. This is not entirely
or only for Government, but it is for
the public also These are the various
things that arise Can we resolve all
these on one question?

Shri T. B. Vittal Rao: There can be
one more reason namely that the work-
g of the time-tables is not properly
done; 1t is haphazardly done without
giving much thought to it.

Mr. Speaker: Very well. 1 under-
stand that there may be new town-

An Hon. Member: There are the
advisory councils.

Mr. Speaker: I also served in one
of these councils. There are councils
here at the Centre, such as the
National Railway Users’ Advisory
Council-—maybe, the name may be
something else-—and thelocal councils.
The time-tables are placed before
them. I am sure every hon. Member
of Parliament is an ex officio member
of these local councils. I do not
know how far......

Some Hon. Members: No.

Mr, Speaker: In order to avoid all
difficulties, let them all be made
ex officco members of each local
council.
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The Minister of Railways (Shri
Jagiivan Ram): That question was
raised in this House once before also,
and I said that if all the Members
were made ex officio members of the
advisory councils on the Railways
there, the advisory councils would
become too large and too unwieldy.

Some-Hon. Members: No, no.

Shri Jagjivan Ram: I shall have no
objection, but it will not be a com-
pact body. .If you have an advisory
council consisting of one hundred
persons, I do not know how it is
going to function.

So, what was said was that we had
on the time-table conymittees the repre-
sentatives of various interests. And
as was suggested by you, when this
question was raised. in this House, any
horn. Member who is interested in this
matter may write to the General

- Manager concerned or to the advisory

council or to the time-table committee.

Shri Nath Pai: It is a perennial pro-
cess. We keep on writing, but with
no effect whatsoever.

Shri Jagjivan Ram: And particular
care is takenr to take into consideration
those suggestions. But, at times, there
are difficulties, when contradictory
suggestions come from the hon. Mem-
bers. There are many occasions when
contradictory suggestions do come
about a stoppage or about the timing
of a train, where conflict arises between
the interests of two areas. But there
is. the time-table committee, and all
these matters are considered there.

Sari Feroze Gandhi: In view of the
fact that the railways generally
advance the argument year after year
that the punctuality percentage has
deteyiorated due to increased passen-
ger traffic and due to floods etc.,, may
1 know whether anyone has drawn
the attention of the Minister and the
Ministry to the fact that punctuality
percentage is highest in those months
when traffic is highest and also in the
months when the floods are there? 1
would like to have a reply.
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Mr. Speaker: The hon. Member has
given information.

Shri Feroze Gandhi:
like to know, for,
argument that is
should be answered.

No, I would
that is the usual
advanced. That

Shri Jagjivan Ram: It will not be
very accurate to say that punctuality
deteriorates because traffic increases:
T yself will not agree with that view
that punctuality is affected because
traffic increases. The reasons that we
have given for the deterioration in
punctuality are reasons other than
this.

Shri Feroze Gandhi: This is men-
tioned in the annual report of the
railways.

Shri Jagjivan Ram: If the traffic
increases, and the traffic does not
create obstruction in the smooth run-
ning of trains, of course, punctuality
will not be affected. But if traffic
creates conditions which are not usual
and normal, then, certainly, punctua-
lity will be affected.

Shri Ranga: How is that in spite of
repeated assurances from Government,
the Grand Trunk Express consistently
runs so late by so many hours over
all these years, and that too, in spite
of the improvement that they have
made in the ghat railway between
Bhopal and Itarsi?

Shri Jagjivan Ram: The history of
the Grand Trunk Express and its
punctuality is well known to all the
hon. Members, and I cannot assure for
some time yet that we can guarantee
punctuality of the Grand Trunk Ex-
press, unless all the engineering works
that we have undertaken on that rail-
way have been fully completed. When
they are completed, I have no doubt

that the punctuality of the Grand
Trunk  Express  will appreciably
increase.

Shri Harish Chandra Mathur: If the
hon. Minister would refer to the state-
ment, he will find that so far as the
Central Railway is concerned, it can-
not be salinity or any of those other
causes which have heen given; they
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cannof stand true, because, as against
the metre gauge, on the broad

gauge

Mr. Speaker: I find that there 1s a
new tendency developing here A
question 1s asked and the Minister
gives an answer The question ought
to be with respect to a fact The
answer ulso must be with respect to
a fact After the Minister gives the
answer, 1t 15 no good arguing about it
or reasoning it out as to why it 1s
done Let hon Members accept 1t
as a fact There are other occasions
when they may say, no, no, this 1s not
right Let them not utilised the ques-
tion hour for that What 1s the good
of arguing and saying that that cannot
be true and thus trying to convince
this House and the Minister?

Next question

Shri Harish Chandra Mathur 1 am
afraid I have not been understood by
the Minmister I am not arguing 1t at
all (Interruptions)

Some Hon Members rose—

Mr. Speaker. 1 have spent ten
minutes over this already

Next question
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